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MR. SPEAKER: It is a State matter.
... (Interruptions)
MR. SPEAKER: I will see to it. If it is a State matter, you cannot raise it here.

... (Interruptions)
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MR. SPEAKER: Itis only a State matter. We cannot do anything from here.
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MR. SPEAKER: That will be deleted. Please do not say these things. Do not misuse the opportunity that I
have given you.

... (Interruptions)
MR. SPEAKER: That is deleted. That is not permitted.

... (Interruptions)

*Expunged as ordered by the Chair.
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MR. SPEAKER: It becomes impossible for me to run the House. Not one word is being recorded.
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(Interruptions)**
MR. SPEAKER: It is best to adjourn the House sine die.
... (Interruptions)

MR. SPEAKER: I think it is better. I am asking the suggestion of everybody whether the House
should be adjourned.

... (Interruptions)

MR. SPEAKER: Hon. Members, go back to your seat and keep quiet.
... (Interruptions)

e HEAIGT ¢ WYAIY Sfl, MY I WA &1 TS 8l MY 93 Sy
... (Interruptions)

MR. SPEAKER: Nothing will be recorded. Not one word will be recorded.
(Interruptions)**

MR. SPEAKER: Hon. Member, please go back to your seat and keep quiet.
... (Interruptions)

MR. SPEAKER: Hon. Member, I will issue notice against you.
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*Expunged as ordered by the Chair.

** Not Recorded.

MR. SPEAKER: But do not bring State matters. I did not allow anybody to bring State matters.
You wanted to say something.

... (Interruptions)
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... (Interruptions)

MR. SPEAKER: Please see that your contribution is recorded for the posterity. For that please do
not refer to matters which are beyond the scope of this House.

... (Interruptions)

MR. SPEAKER: Nothing is being recorded. Why are you shouting? Not one word is being
recorded.

(Interruptions)*
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... (Interruptions)
MR. SPEAKER: I have to hear them. They are very patiently waiting.
... (Interruptions)
MR. SPEAKER: Shri Ram Kirpal Yadav, what are you doing?
... (Interruptions)
MR. SPEAKER: It is very unfortunate.
... (Interruptions)
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* Not Recorded.

MR. SPEAKER: Shri Prabhunath Singh, do not refer to any State matters.

... (Interruptions)
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... (arasm)
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MR. SPEAKER: Please do it.

... (Interruptions)
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MR. SPEAKER: No, I am sorry. This should not have been done. You are misusing the opportunity.
... (Interruptions)
MR. SPEAKER: It will be deleted.
(Interruptions)**
MR. SPEAKER: I have deleted that.
(Interruptions)**
MR. SPEAKER: Shri Prabhunath Singh ji1, this 1s not right.

... (Interruptions)

* Expunged as ordered by the Chair.

** Not Recorded.
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... (FIYTH)

MR. SPEAKER: Mr. Madhusudan Reddy, you come in front. This is not correct. I called Shri
Madhusudan Reddy.

... (Interruptions)

MR. SPEAKER: Shri Prabhunath Singh j1, this i1s very unfair. Please let me speak. You cannot make
such allegations against a Member. This is not fair. You are a senior Member. I respect you.



... (Interruptions)

MR. SPEAKER: Shri Prabhunath Singh, you wanted to raised a matter of Central discrimination.
But you are making personal allegations. Do not do this.

... (Interruptions)
MR. SPEAKER: I have said that I have deleted it. I have expressed my disapproval of it.

... (Interruptions)

MR. SPEAKER: The House stands adjourned till 2 p.m.

13.10 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs.

The Lok Sabha re-assembled at Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

... (Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, the House stands adjourned to meet again at 3.00 p.m.

14.0% hrs.

The Lok Sabha then adjourned till Fifteen of the Clock.







